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qEF TREgH i ST A

e faeett, 13 S, 2025

FT.3M. 2604(37).— FexlT TR A, T g Aferf=aw, 1956 (1956 T 48) (orer zaw zae
TETA I<h ATSTHAAT Fgl TAT ) il 7T 3F T ST (1) o Tl ST 6T T2 AT TLH 5 G2 Tieagd
T TSTHRT HATAT T SATEEEAT AT F1.37. 5027-E ari@ 22/11/2024, ST AT & TSI, TETETI,
AT |1, @0 3, ITEE (i) H THIIT ol 5 o, FIT TSTEATT 5T o TSIHHE orel | TP TSR - 458
.5 0.00 7 .51, 30.004 TF F T@UE F HAT, FALAT, TFLA T TATAT % (70 I ATLAAT &
UG ATL=T # AT s &7 ool 3 & oo smer iy oo &7 o ;

AT ITH ATALAAT T T I ATTHAH HT 91T 3F T 374 (3) F e ardra "30/11/2024 "
FT AT It 37 "R wreh” 1§ werrfera o o ;

STerfeh FEAH TTTErTT 7 &7 3T % dgd aTa< AT 914 g% &, o 9% fo=me 3 2 & i saer
St=a w9 8 [Moem B @,

T | ITTAFTET 7 3 SATATHIH T 97T 39 AT STLTT (1) F ATELN H, Fea 1T TERE FT AqAT
R T e;

qA: AT, Frald TLHRTT, FAT ITIAFRTET T 3h ATE T BT A9 9T 3T I<F ATAA| FT &m=T 39
T ITETT (1) BT T&T ATRAT T TTNT FLA g, TG HTIUIT FIAT g 196 3<h ST § A2 H FT (A<
ST o forT st e ST =R ;

3837 G1/2025 (1)
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ST T, el TLHIY, I ATAAAH 0T 1T 3 AT ITLTT (2) F AL | T AT FAT g ToF
TH ATAGAAT o TSI § TR T, I AqqAT | A qfi aft fAeet & 4= grae areafeas s 8
Feal T TR § Afgd gr Srus |

ATLAT
TISTEITH ST & ToaHE forer § TP TS| -458 & .47, 0.00 7 3. 91.30.004 = forw sroie &t s

ATAT HLHAT TrET H¥=AT Ted fEEem
(<

ST T ATH. TASTHTH o =1 T T

EAEER AT HEAT JRAF R || g IR || T w T aEwa S IR VATEE
e T (TFRITH) AT HT ATH
1 2 3 4 5 6

1 117 AR UREEIE] 0.0285|[TTsT. FTHTT

2 743 BEL AT 2 0.0011|1. =i 7=
g g fReT-
1/3 STA- Trad 4T,
g GIaa 2.
TrofiedT afer
gaT g fReT-
1/3 STfa- Traq 4.
g GTaa 3.
gHifeE o

g g fBeT-
1/3 STfA- Tad 4T,
EEREIGEARS

3 769 GEEAKA] T AT 1.9778|[TTST. ALFT

4 776 GAEAKAl R IEE ] 0.4412|[AT.3T.T.9T.9%
GEED qf¥.ue 5T
HILT LT
T1.9.378,379,380
Isiial URERIRIE)
el
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HILT =T TSI AT

5

777

HEE:CIER]

0.407

AT AT HEF
qfy.Te T HATAT
AT TLHT
T1.9.378,379,380
[l UREEINIR]
I

778

EE:TIE]

0.4058

AT ILAT.HEH
qf. T T HETAT
AT TLHT
T1.9.378,379,380
(SN UREEINIR]
EIG|

779

0.0235

1. TegTad afd
T g fRET-
1/3 2. Ta<tag T
UREEIEEAEL IR
1/3 3. weexfiE T
UREGIEER LR

1/3

781

AT 1

0.2883

1. FerTAtg T
eI fRear-1/6
2. FOFH G TF
eI fRear-1/6
3. Torstiatag
waeg fBer-1/6
4, STt afd
avfig BeT-1/6
5. gaTTed afar
FTequTtig f2eaT-1/6
6. ghtfee T
Haxfag Rear-1/6

782

FTTAT 1

0.5262

1. ITTeAT Tt
geTrag fEe-
19/739 2. T AT
ufer geteg Ber-

4193253/4419959
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3. TV AFHTT T
Ty f2eT-
84/5981 4.
EEEIECIRIE
qretag fEe-

69/5981

10

782/1

0.0932

AT 20.9T.98%
qf. T T HETAT
T TCHTT
q1.77.378,379,380
fEeaT-of formefir
E1GI

11

783

0.2864

1. FeTATHE T
T [BeaT-1/6
2. FOMFHATHE T
Ty fReET-1/6
3. TSI TEE T
avfag ReT-1/6
4, FreTedT afd
waetag fgear-1/6
5. gSTadT afe
FeHuTTg f2EaT-1/6
6. effee T
wavfig ReT-1/6

12

809/737

0.2456

KSRIEERER AL
ool

13

814/737

0.2823

MERSECTES

14

818/737

0.3306

TTH G=TIT TAT
[l URERINIRE
CIGH

15

835/769

0.4296

STTArT STHT Tl
FTATAT ATASAAE

ERIERIRRTIZ I8 Ul
[ERIUIRECIGS
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HILT T TSIA . AHTYTL

16

837/743

FTTAT 2

0.0405

1. Ferft ufy e
fRer-1/2 2.
TR T Fefae
eedT-1/2

17

840/742

FTTAT 1

0.0464

1. Fadt afa gufig
BeT-1/2 2.
gATeE T FFIree
eedT-1/2

18

841/742

FTTAT 2

0.0647

1. Freafis

g BEET-1/3
2. At ufa

WW—HB

gaTtag fer-1/3

19

871/737

et

0.7072

TTST. GLhTL

20

872/737

CEEEG]

0.2488

TTH THTIT qAT
EeT-ut fawft
CIGI

T T ATH; Tt

21

3904

T2

0.0457

1. FHATAT AT

ATEiE REET-1/5
2. TfiET ufw =,

wgfaE fRer-1/5
3. THATET T
e e
1/20 4. TqFTEE =
wTEtee RET-1/5
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Ui . AR Eg
feeT-1/20

22 3905 GELl GERUN 0.2756)|1. sTs[ATeE T
wutie fRear-1/12
2. Fofiig O
wutie fRear-1/12
3. TeAteg T
wutag fRem-1/12
4. SAf¥g T Tutig
feeaT-1/12 5.
WA fig T ¥ateig
f2eT-1/12 6.
—
eT-1/2 7. T=ft
ute wufig Fe-

112

Total 7.196

[T. . RW/JAT/RJ/CE-RO/NH-12012/2023-24/05/3D]
g rHaET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th June, 2025

S.0. 2604(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5027-E Dated:22/11/2024 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of NH-458 & Maintenance, management and operation of NH-458 in
the stretch of land from Km. 0.00 to Km. 30.004 (Raipur- Jassakhera Section) in the District of Rajsamand in the State
of Rajasthan.

And whereas the substance of the said notification has been published in “Rajasthan Patrika” and
“Dainik Bhaskar” both dated 30/11/2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled the same
appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-458 in the stretch
of land from Km. 0.00 to Km. 30.004 (Raipur- Jassakhera Section) in the District of Rajsamand in the State of

Rajasthan.
State: RAJASTHAN District: RAJSAMAND
SL. No. |[|Survey/Plot Number|| Type of Land Nature of Area Name of Land
Land (in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6
Taluk: Bhim
Village: Karkara
1 117 Government GAIR 0.0285|[Raj. Government
MUMKIN
RAASTA
2 743 Private Barani 2 0.0011][1. Chimansingh S/o
Khumansingh Share-
1/3 2. Nojidevi W/o
Khuman Singh share-
1/3 3. Hamir Singh
S/o Khuman Singh
share — 1/3
3 769 Government GAIR 1.9778|[Raj. Government
MUMMKIN
MAGRI
4 776 Government GAIR 0.4412(|1. NHAI Ministry of
MUMKIN Road Transport &
SADAK Highways
Government of India
No. 378,379,380
Part- Full
Departmental
Accounts
5 777 Government GAIR 0.407|[NHAI Ministry of
MUMKIN Road Transport &
SADAK Highways
Government of India
No. No. 378,379,380
Part- Full
Departmental
Accounts
6 778 Government GAIR 0.4058|[NHAI Ministry of
MUMKIN Road Transport &
SADAK Highways
Government of India
No. No. 378,379,380
Part- Full
Departmental
Accounts
7 779 Private Banjhad 0.0235|(1. Indradevi W/o
Ganpat Singh share-
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1/3 2. Ishwar Singh
S/o Ganpat Singh
share- 1/3 3.
Mahendra Singh S/o
Ganpat Singh share-
1/3

781

Private

BARANI 1

0.2883

1. Kushal Singh son
of Laxman Singh
Share-1/6 2. Krishna
Kumar Singh son of
Laxman Singh Share-
1/6 3. Ranjit Singh
son of Bhanwar
Singh Share-1/6 4.
Liladevi wife of
Bhanwar Singh
Share-1/6 5.
Hanjadevi wife of
Laxman Singh Share-
1/6 6. Harisingh son
of Bhanwar Singh
Share-1/6

782

Private

BARANI 1

0.5262

1. Gangadevi W/o
Dhannasingh Share-
19/739 2. Gangadevi
W/o Dhanna Singh
Share-
4193253/4419959 3.
Prasantkumar S/o
Malaram Share-
84/5981 4.
Badamidevi W/o
Surendrasingh Share-
69/5981

10

782/1

Government

GAIR
MUMKIN
SADAK

0.0932

NHAI Ministry of
Road Transport &
Highways
Government of India
No. No. 378,379,380
Share-
FullDepartmental
Accounts

11

783

Private

BARANI 1

0.2864

1. Kushal Singh son
of Laxman Singh
Share-1/6 2. Krishna
Kumar Singh son of
Laxman Singh Share-
1/6 3. Ranjit Singh
son of Bhanwar
Singh Share-1/6 4.
Liladevi wife of
Bhanwar Singh
Share-1/6 5.
Hanjadevi wife of
Laxman Singh Share-
1/6 6. Hari Singh son
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HILT =T TSI AT

of Bhanwar Singh
Share-1/6

12 809/737

Private

BARAANI 2

0.2456

Punamsingh S/o
Bhairusingh Share-
full

13 814/737

Government

BARAANI 2

0.2823

Raj. Government

14 818/737

Government

KHEL
MAIDAN

0.3306

Gram Panchayat Bali
Share-Full
Departmental
Accounts

15 835/769

Government

GAIR
MUMMKIN
MAGRI

0.4296

Reserved land
Government office
for public purposes
Share-Full
departmental
accounts

16 837/743

Private

BARANI 2

0.0405

1. Kanwari W/o
Kumpsingh share-1/2
2. Dhannasingh S/o
Kumpsingh share-1/2

17 840/742

Private

BARANI 1

0.0464

1. Kanwari W/o
Kumpsingh share-1/2
2. Dhannasingh S/o
Kumpsingh share-1/2

18 841/742

Private

Barani 2

0.0647

1. Chimansingh son
of Khumansingh
Share-1/3 2. Nojidevi
wife Khuman Singh
Share-1/3 3. Hamir
Singh son of Khuman
Singh Share-1/3

19 871/737

Government

GAIR
MUMKIN
MAGRI

0.7072

Raj. Government

20 872/737

Government

KHEL
MAIDAN

0.2488

Gram Panchayat Bali
Share-Full
Departmental
Accounts

Village: Bali

21 3904

Private

NAHARI 2

0.0457

1. Kamaladevi D/o
Madushih Share-1/5
2. Devidevi W/o late.
Madusingh Share-1/5
3. Rukmadevi D/o of
Anand Singh Share-
1/20 4 Ratansingh S/o
Madusingh share-1/5
5. Liladevi D/o
Madusingh Share-1/5
6. Virendrasingh S/o
Anandsingh share-
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1/20 7. Shivramsingh
S/o Anandsingh
share-1/20 8. Sitadevi
W/o late. Anand
Singh Share-1/20

3905 Private NAHARI 1 0.2756(|1. Arjun Singh S/o
Rup Singh Share-1/12
2. Kesar Singh S/o
Rup Singh Share-1/12
3. Gopal Singh S/o
Rup Singh Share-1/12
4. Jai Singh S/o Rup
Singh Share-1/12 5.
Bhanwar Singh S/o
Rup Singh Share-1/12
6. Bhadu Singh S/o
Ham Singh Share-1/2
7. Methi W/o of Rup
Singh Share-1/12

Total 7.196

[F. No. : RW/JAI/RJ/CE-RO/NH-12012/2023-24/05/3D]
SHAIKH AMINKHAN, Director
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